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of 23-7-1985 his body was found hanging
in th* room from the ceiling hook provid-
ed for suspending the fan. The Police
authorities wer, immediately informed of
th© incident and were requested to make
detailed investigations in the matter. A
case of murder haa been registered with!
the Kudremukh Police Station. Police in-
vestigations are in progress. It is under-
Stood that no arrests have yet been made.

(d) The widow of 'ate Shri Narayanan
has been given all neeessary help. All
dues have bee, paid to her and she has
been provided with a job in the Corpor-
ate office o'f the Company at Banga-
lore. A claim has also been lodged with
the Insurance Company for payment un-
der the Group Personal Accident Insuran-
ce Scheme for Executives. The matter is
being pursued with the Insurance Compa-
ny for early settlement of the claim.

2878. [Transferred to the nth Decem-
ber, 1985.]

Search for Limestone deposits

2879. SHRI DHULESHWAR  ME-
ENA: Will thj Minister of STEEL AND
MINES' be pleased to state:

(al whether it is a fact that the Natio-
nal Council for Cement and Building has
recently warned that tha raw material re-
source of the cement Industry will soon be
depleted if search for limestone deposits
is not intensified and more reserves tap-
ped from the "measured" category; and

(b) if so, what steps are bein-j taken
to undertake search for limestone deposits
i, the country in general and particularly
in Rajasthan?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES (SHRI-
MATI RAM DULARI SINGH); (a) and
(b) The information is being collected
and shall be laid on the tabl, of House.

Vijay Spinning Mills near Vijaywada

2880. SHRI VALAMPURI JOHN-. Will
the Minister of LABOUR be pleased to
state:

(a) whether Government are aware of

[ 17 DEC. 1985 ]

to Questions 54

th i'' treatment meted out to famale wor-
kers in the Vijay Spinning Mills near
Vijaywada; and

(b) if so, what steps Government has tak-
enso far in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T. AN-
JAIAH): (.a) and (b) The matter was
taken up with th» Government of Andhra
Pradesh and the State Government inti-
mated that the State Minister for Labour
and Stat,; Labour Commissioner convened
meetings to sort out the grievances of
women workers and an agreement was ar-
rived at on 18-7-85 between the parties.
The State Government has also stated th it
specific cases of harassm:nt of women
workers ~fill b, looked i, k> oy ™™=

Closed Mills

2881. DR. MOHD. HASHIM KIDWALI:
Will the Minister of LABOUR be plea-
sed to state.

(@) how many industrial units and
mills were closed down during the last
three years;

(b) how many workers were affected by
these closures and how many mandays
were lost; and

(c) what steps have been taken by
Government to get these units reopened?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJAIH): (a) and fb) According to
information received in the Labour Bureau,
a statement showing number of closures and
number of workers affected during the
years 1983 to 1985 (January-September)
is attached (See below). There can be no
loss of mandays due to closures.

(c) Both the Central and State Govern-
ments have been taking steps to get closed
indusarial units reopened through appro-
priate rehabilitation packages which in-
clude concessions, reliefs and finaricial
assistance on soft term, and resolution of
disputes, if any through conciliation, ad-



